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Petition(s) for Special Leave to Appeal (O

KULRAJI (D) TR LRS.
VERSUS
STATE OF U.P. & ORS.

(with appln. (s) for c/delay in filing SLP and c/delay in fili
substitution appln. and c/delay in refiling SLP and substituti

SECTI
I NDI A
BHANDARI
No('s) . 35095/ 201
Petitioner(s)
Respondent ( s)
ng
on)

Date : 16/10/2014 This petition was called on for hearing today.

For Petitioner(s)
M Ni shant Kumar, Adv.

M. Manu Shanker M shra, Adv.

For Respondent (s)
M Kunal Vermm, Adv.
M. Ardhendunmaul i Kumar

Pr asad, Adv.

UPON hearing the counsel the Court made the follow ng

ORDER

The | d. Counsel for t he petitioner to file pr oper

affidavit with proof of service of chanber sumons within
four weeks.

Li st again on 28.11.2014.
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